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1. BACKGROUND 
 

In compliance with the directions of the Hon’ble NGT vide order dated 27.03.2025, the State 

Government has taken several steps to improve the solid and liquid waste management in the 

State. All efforts have also been made to collect the requisite funds to bridge the gap in solid 

and liquid waste management as directed by the Hon’ble NGT. 
 

2. DIRECTIONS OF THE HON’BLE NGT 

 
SOLID WASTE MANAGEMENT 

 

i. Nine local bodies (including SMB, SCB, and SUA) generate 314.5 TPD waste 

and processing 173.7 TPD and unprocessed waste is 140.8 TPD. 
 

ii. Disclosure of waste processing made reveals that, except Shillong and Jowai, 

no local body is processing waste in the form of compost and therefore, this 

raises question on legacy waste in each ULB and all possibilities of rolling down 

waste by the Communities down the hill or burning it. We require clear factual 

statement to this effect. 
   

iii. We also find that inerts are shown only in respect of Shillong and no other body 

has disclosed on Inerts and RDF going to cement plant. Further, we could not 

get response on operation of Incineration plant currently using 3 TPD with 

consent to operate and compliance with the standards. We also could not get 

response on ash management. Therefore, we direct that the observed 

deficiencies be responded with remedial actions taken. 
 

iv. Indicated timelines for setting up of compost plants and other required 

facilities, has not been disclosed that the coming up facilities would cater the 

need to plug the gap of 140.8 TPD. We also find that, except Shillong, all ULBs 

generates waste< than 50 TPD and such waste can be stabilized by designing 

appropriate modules and utilizing compost at local level. 
 

v. Processing of legacy waste has been very slow as evidenced that 4.47 LMT of 

legacy waste is yet to be remediated. Further, it is not clear that how waste in 

Nongpoh town has increased from 10,000 to 55,000Tonnes in six months. We 

also direct that next report should disclose quantities of unprocessed waste and 

correspondingly, legacy waste existing in each town. 
 

vi. To expedite bio-mining process, next report should show work allotted to 

Executing Agencies on Processing and bioremediation for each town. 

Rejects out of bio mining should be properly managed particularly for land 

filling inerts as per MSW Rules and not co disposing any other waste which 

is not permissible. Residues should be properly managed with identifying 

users/processors with defined manifest system. 
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SEWAGE MANAGEMENT 

 

i. Estimated sewage generation is 53.30 MLD with 6.74 MLD treatment 

facilities in the form of FSTP, individual ETPs by Establishments and in-situ 

remediation. We find distinction made between Black and Grey water and 

accordingly, treating/disposing through Septic tanks and soak pits, and grey 

water getting disposed in drains, streams and rivers. 
 

ii. Towns other than Shillong are comparatively having lower estimated quantity 

of sewage and as per location of residential establishments, it will be prudent 

to go for decentralized sewage systems as disclosed and we direct that before 

next hearing, such facilities with due performance tested should be established 

in10 towns and other appropriate locations. 
 

iii. Since, grey water is discharged into streams and rivers, we direct to disclose 

quality of grey water particularly for faecal coliform. It should also be 

disclosed that no faecal contents are disposed to streams and rivers 

particularly those residential establishments on the banks of streams and 

rivers. This issue was also directed under para 35 of the order dated 

22.12.2022. 

  

RING FENCE ACCOUNT 
 

i. Ring fenced amount be allocated to each ULB and the executing agencies 

should be finalized and not to delay in land requirement and other issues.  
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3. ACTION TAKEN REPORT 

Action taken with the direction of the Hon’ble NGT in the order dated 27.03.2025 are as follows: 

SOLID WASTE MANAGEMENT 
 

Observations of Hon’ble NGT Compliances 

(i) Nine local bodies 

(including SMB, SCB, and 

SUA) generate 314.5 TPD 

waste and processing 

173.7 TPD and 

unprocessed waste is 

140.8 TPD. 

5 Urban Local Bodies have completed and 

operationalized facilities with a total 

processing capacity of 216.5 TPD. Other 

processing facilities with a capacity of 35 

TPD are scheduled to be completed by 

December 2025.  

 

As on date the total waste processed in the 

functional facilities is 180.7 TPD.  

 

The list of processing facilities is enclosed 
herewith as Table 4 at page 30. 

(ii) Disclosure of waste 

processing made reveals 

that, except Shillong and 

Jowai, no local body is 

processing waste in the 

form of compost and 

therefore, this raises 

question on legacy waste 

in each ULB and all 

possibilities of rolling 

down waste by the 

Communities down the 

hill or burning it. We 

require clear factual 

statement to this effect. 

Apart from Shillong and Jowai, 5 Urban 
Local Bodies (ULBs) have completed 
processing facilities, like Compost/RDF 
plants and MRF. These new facilities will 
be made operational within the next 3 
months after completing the formalities 
like signing of MOUs with the operating 
agencies (SHGs/Local Entrepreneur) and 
grant of Authorization by the State 
Pollution Control Board. The total 
processing capacity of the State is now 
216.5 TPD 

 
Additionally, by the end of March 2026, 
another eight processing facilities with a 
total capacity of 33.5 TPD are expected to 
be made operational. 

 
The list of processing facilities is enclosed 
herewith as Table 4 at page 30 
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Observations of Hon’ble NGT Compliances 

(iii) We also find that inerts 
are shown only in respect 
of Shillong and no other 
body has disclosed on 
Inerts and RDF going to 
cement plant. Further, we 
could not get response on 
operation of Incineration 
plant currently using 3 
TPD with consent to 
operate and compliance 
with the standards. We 
also could not get 
response on ash 
management. Therefore, 
we direct that the 
observed deficiencies be 
responded with remedial 
actions taken. 

On Operationalization of the new 
processing facilities in other towns the 
various types of waste will be quantified. 

The Incinerator installed for the processing 
of solid waste currently handles a load of 3 
TPD. The plant operates at a high 
temperature, resulting in complete 
combustion of the waste. The only by-
product generated is fly ash, amounting to 
approximately 15 kg/day from 3 tons of 
waste; the same is being stored in a closed 
container within the facility. Discussions 
with brick manufacturers have been 
initiated to utilize the produced ash; 
however, the amount produced is low as 
highlighted with the manufacturers 
therefore aggregation and bulk supply is 
currently being envisaged in partnership. 

(iv) Indicated timelines for 
setting up of compost 
plants and other required 
facilities, has not been 
disclosed that the coming 
up facilities would cater 
the need to plug the gap 
of 140.8 TPD. We also find 
that, except Shillong, all 
ULBs generates waste< 
than 50 TPD and such 
waste can be stabilized by 
designing appropriate 
modules and utilizing 
compost at local level. 

The facilities that were completed and 
work in progress will have a processing 
capacity of 285 TPD. The capacity is 
designed with the assumption that at least 
20% of the waste is inert waste which can 
be safely disposed in a sanitary landfill.  

Keeping in mind the quantity of waste 
generated in the smaller ULBs, the 
processing facilities were designed to 
employ technologies that are easy to use, 
low operational cost with consumables 
that are easily available. The State is also 
exploring explore and encouraging in-situ 
composting/processing in such small 
Towns. 

Progress in relation to Solid Waste Management as per the prescribe format by the Hon’ble 
NGT is enclosed herewith as Annexure I at page 8, and the summary of the Progress report 
is enclosed in Table 1 at page 11. 
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Observations of Hon’ble NGT Compliances 

(v) Processing of legacy 

waste has been very slow 

as evidenced that 4.47 

LMT of legacy waste is 

yet to be remediated. 

Further, it is not clear 

that how waste in 

Nongpoh town has 

increased from 10,000 to 

55,000Tonnes in six 

months. We also direct 

that next report should 

disclose quantities of 

unprocessed waste and 

correspondingly, legacy 

waste existing in each 

town. 

In pursuance of the directions of the 

Hon’ble NGT the estimation of Legacy 

Waste was revisited and fresh assessment 

was taken up between March to May 2025 

by also taking into consideration the 

quantum of unprocessed waste since the 

last assessment. The revised estimated 

quantity of Legacy waste is 7,41,321 MT, out 

of which 2,23,166 MT has been remediated 

as of September 2025 

 

(vi) To expedite bio mining 

process, next report 

should show work 

allotted to Executing 

Agencies on Processing 

and bioremediation for 

each town. Rejects out of 

bio mining should be 

properly managed 

particularly for land filling 

inerts as per MSW Rules 

and not co disposing any 

other waste which is not 

permissible. Residues 

should be properly 

managed with 

identifying 

users/processors with 

defined manifest system. 

The tendering process for the remediation 

of legacy waste accumulated at the 

dumpsites of various Urban Local Bodies 

(ULBs) other than Shillong and Tura is in 

progress and letter of award/work order is 

expected to be issued by November 2025. 
 

The work order for Shillong and Tura, along 

with the RFP for the remediation of legacy 

waste in the remaining Urban Local Bodies, 

is enclosed herewith as Annexure III at 

page 17 & 18. 

Progress in relation to Legacy Waste Management as per the prescribe format by the Hon’ble 

NGT is enclosed herewith as Annexure II at page 14, and the summary of the Progress report 

is enclosed in Table 2 at page 16. 
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SEWAGE MANAGEMENT 
 

Observations of Hon’ble NGT Compliances 

i. Estimated sewage 

generation is 53.30 MLD 

with 6.74 MLD treatment 

facilities in the form of 

FSTP, individual ETPs by 

Establishments and in-situ 

remediation. We find 

distinction made between 

Black and Grey water and 

accordingly, 

treating/disposing 

through Septic tanks and 

soak pits, and grey water 

getting disposed in drains, 

streams and rivers. 

At present the treatment capacity is 7.59 MLD 

with the addition of a 0.85 MLD Onsite STP in 

Shillong. 

 

Further, letter of award for installation of a 

0.3 MLD STP with Johkasou technology at 

Shillong has been issued on 25th July 2025. 

ii. Towns other than Shillong 

are comparatively having 

lower estimated quantity of 

sewage and as per location 

of residential 

establishments, it will be 

prudent to go for 

decentralized sewage 

systems as disclosed on 

page 381(Para iii) and we 

direct that before next 

hearing, such facilities with 

due performance tested 

should be established in10 

towns and other 

appropriate locations. 

Initiatives for setting up of Decentralized 

Treatment Plants have been taken up with 

preliminary identification of sites that are 

likely suitable for such plants. ULBs are 

undertaking physical verification of the 

likelihood feasibility of the identified sites. 

 

Instructions to ULBs for physical 

verification is Annexure VI at page 25 

iii. Since, grey water is 

discharged into streams 

and rivers, we direct to 

disclose quality of grey 

water particularly for 

faecal coliform. It should 

also be disclosed that no 

faecal contents are 

disposed to streams and 

rivers particularly those 

residential establishments 

on the banks of streams 

and rivers. This issue was 

also directed under para 

35 of the order dated 

22.12.2022. 

The State Government has engaged IIT 

Guwahati to undertake water quality test in 

the streams/rivers and their tributaries on 

16th July 2025. The study also includes 

performance assessment of existing 

treatment facilities. The final report along 

with recommendations are expected by 

December 2025. 

Progress in relation to Liquid Waste Management as per the prescribe format by the Hon’ble 

NGT is enclosed herewith as Annexure V at page 20, and the summary of the Progress report 

is enclosed in Table 3 at page 23. 
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RING FENCED ACCOUNT 
 

Directions of Hon’ble NGT Compliances 

i. Ring fenced amount 

be allocated to each 

ULB and the 

executing agencies 

should be finalized 

and not to delay in 

land requirement 

and other issues. 

In order to achieve the stated goals and in 

compliance with the Hon’ble NGT directions vide 

order dated 22nd December 2022, the 

Department has made all necessary efforts and 

successfully mobilized the requisite committed 

funds to meet the expenditure arising from the 

identified gaps in Solid and Liquid Waste 

Management. 

The details of fund allocation and a summary of 

the Ring-Fenced Account are enclosed as 

Annexure IX at page 37. 
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4. STATEMENT OF PROGRESS AS PER PRESCRIBED FORMAT (SOLID, LEGACY AND LIQUID WASTE MANAGEMENT) 

 ANNEXURE I: Daily Solid Waste Generation & Treatment Details 
 

 
 
 

 
(i) 

Name of the 
District/ULB 

(ii) 
Waste 

generatio
n(in TPD) 
(District 

wise) 

(iii) 
Breakup of 

Waste 
Generated 

(District wise) 
(in TPD) 

(iv) 
Method of Treatment in the 

District 
(in TPD) 

(v) 
Final 

destination of 
the 

components of 
(iv) 

 
(vi) 

Breakup details of waste processing 
District Wise (in TPD) 

(vii) 
Action Plans to process 100% Waste 

a) b) c) d) 

 

 
State/UT 

 
Urban 
Areas 
(ULB) 

 
Rural 
Areas 

Organic 
Material 

(Wet 
Waste) 

 

 
Inert 

 

 
RDF 

 

 
Others 

 Energy 
Plants 
(Waste 

to 
Energy 
Plants) 

 
Bio 

Compost 
Units 

 
Used in 
cement 
units 

 
Landfill 

Sites 

 
Other 

Uses of 
Inert 

 

 
Timelines 

 

 
Budget outlay 

 

 
Proposal 

Shillong 
Municipal 

Board (SMB) 

 
91 

 
91 

  
 
 
 
 

106 

 
 
 
 
 

30 

 
 
 
 
 

8 

 
 

 
44 

a) Compost 
b) Sanitary 

Landfill 
c) To Cement 

Plant 
d) to Recyclers 

 
 
 
 
 

- 

 
 
 
 
 

106 

 
 
 
 
 

8 

 
 
 
 
 

30 

 
- 

 
Dec-25 

 
2.125Cr. 

25TPDMRF 
(50%- completed) 

Shillong-SUA 
(excluding 

SMB & SCB) 

 
100 

 
100 

  
- 

 
* 

 
* 

 
* 

Shillong 
Cantonment 
Board(SCB) 

 
9 

 
9 

 
 

1 
 

d)to Recyclers 
 

- 
 

Dec-25 
 

0.17Cr 

2 TPDMRF 
The Detailed Project Report 

(DPR) has been approved, and 
the tendering process is 

currently under progress. 
 
 

 
Tura Municipal 

Board 

 
 
 
 

36.5 

 
 
 
 

36.5 

  
 
 
 

0 

 
 
 
 

0 

 
 
 
 

0 

 
 
 
 

4 

 
 
 
 

d)to Recyclers 

 
 
 
 

- 

 
 
 
 

- 

 
 
 
 

- 

 
 
 
 

- 

 
 
 
 

- 

 
 
 
 

Apr-25 

 
 
 
 

0.893Cr. 

10.5TPDMRF 
Infrastructure has been 
completed in all three strategic 
locations, and training for the 
operators is being initiated. 
 

Decentralized Community 
Composting Units are 

proposedin10localities) 

 
 

 
Jowai 

Municipal 
Board 

 
 
 

 
20 

 
 
 

 
20 

  
 
 

 
1.5 

 
 
 

 
0 

  
 
 

 
2.2 

 
 
 

 
a) Compost 

d)to Recyclers 

 
 
 

 
- 

 
 
 

 
1.5 

 
 
 

 
- 

 
 
 

 
- 

 
 
 

 
- 

Mar-25 0.34Cr. 
4TPDMRF 

Operator training is being 
initiated 

 
Mar-25 

 
0.69Cr. 

6 TPD Composting 
 

Infrastructure has been 
completed and operationalized. 
 

Compost Quality test has been 
conducted for marketing of 

compost. 

 
Mar-26 

 
13.36Cr. 

10 TPD Compost Plant 
Khliehriat 

(Work under progress) 
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(i) 

Name of the 
District/ULB 

(ii) 
Waste 

generatio
n (in TP )  
(District 

wise) 

(iii) 
Breakup of 

Waste 
Generated 

(Districtwide) 
(in TPD) 

(iv) 
Method of Treatment in the 

District 
(in TPD) 

(v) 
Final 

destination of 
the 

components of 
(iv) 

 
(vi) 

Breakup details of waste processing 
District Wise (in TPD) 

(vii) 
ActionPlanstoprocess100%Waste 

a) b) c) d) 

 

 
State/UT 

 
Urban 
Areas 
(ULB) 

 

 
Rural 
Areas 

Organic 
Material 

(Wet 
Waste) 

 

 
Inert 

 

 
RDF 

 

 
Others 

 
Energy 
Plants 
(Waste 

to 
Energy 
Plants) 

 
Bio 

Compos 
t Units 

 
Used in 
cement 
units 

 

 
Landfill 

Sites 

 
Other 

Uses of 
Inert 

 

 
Timelines 

 

 
Budget outlay 

 

 
Proposal 

 

 
Williamnagar 

Municipal 
Board 

 
 

 
12.5 

 
 

 
12.5 

  
 

 
0 

 
 

 
0 

 
 

 
0 

 
 

 
3 

 
 

 
d)to Recyclers 

 
 

 
- 

 
 

 
- 

 
 

 
- 

 
 

 
- 

 
 

 
- 

 
Jan-25 

 
0.298Cr 

3.5TPD MRF 
Infrastructure Work 
Completed and signing of 
MOU with the operator is 
under progress. 

 
Jan-25 

 
0.633Cr. 

5.5 TPD Composting  

 

Infrastructure has been 
completed and 
operationalized. 
 

Compost Quality test has 
been conducted for 
marketing of compost. 

 
 

 
Resubelpara 

Municipal 
Board 

 
 
 

 
10 

 
 
 

 
10 

  
 
 

 
0 

 
 
 

 
0 

 
 
 

 
0 

 
 
 

 
2.5 

 
 
 

 
d)to Recyclers 

 
 
 

 
- 

 
 
 

 
- 

 
 
 

 
- 

 
 
 

 
- 

 
 
 

 
- 

 
Sep-25 

 
0.255Cr 

3TPD MRF 
Infrastructure Work 
Completed and signing of 
MOU with the operator is 
under progress. 

 
Sep-25 

 
0.518 Cr. 

4.5TPDComposting 
(Tendering Process 

completed) 

 
 

 
Baghmara  
Municipal 

Board 

 
 
 

 
6.5 

 
 
 

 
6.5 

  
 
 

 
0 

 
 
 

 
0 

 
 
 

 
0 

 
 
 

 
0 

  
 
 

 
- 

 
 
 

 
- 

 
 
 

 
- 

 
 
 

 
- 

 
 
 

 
- 

 
Dec-25 

 
0.17Cr 

2 TPD MRF 
 

(identification of land in 
Progress) 

 
Dec-25 

 
0.345Cr. 

3 TPD Composting 
 (identification of land 

in Progress) 

Sub Total 
(7 ULBs) 

 
285.5 

 
285.5 

 
0 

 
107.5 

 
30 

 
8 

 
56.7 

  
0 

 
107.5 

 
8 

 
30 

 
0 

  
35.797 
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(i) 

Name of the 
District/ULB 

(ii) 
Waste 

generatio
n (in TPD) 
(District 

wise) 

(iii) 
Breakup of 

Waste 
Generated 

(District wise) 
(in TPD) 

(iv) 
Method of Treatment in the 

District 
(in TPD) 

(v) 
Final 

destination of 
the 

components of 
(iv) 

 
(vi) 

Breakup details of waste processing 
District Wise (in TPD) 

(vii) 
ActionPlanstoprocess100%Waste 

a) b) c) d) 

 

 
State/UT 

 
Urban 
Areas 
(ULB) 

 
Rural 
Areas 

Organic 
Material 

(Wet 
Waste) 

 

 
Inert 

 

 
RDF 

 

 
Others 

 Energy 
Plants 
(Waste 

to 
Energy 
Plants) 

 
Bio 

Compos 
t Units 

 
Used in 
cement 
units 

 
Landfill 

Sites 

 
Other 

Uses of 
Inert 

 

 
Timelines 

 

 
Budget outlay 

 

 
Proposal 

 
 

 
Nongstoin

Town 
Committee 

 
 
 

 
15 

 
 
 

 
15 

  
 
 

 
0 

 
 
 

 
0 

 
 
 

 
0 

 
 
 

 
3 

 
 
 

 
d)to Recyclers 

 
 
 

 
- 

 
 
 

 
- 

 
 
 

 
- 

 
 
 

 
- 

 
 
 

 
- 

 
Dec-25. 

 
0.383 Cr 

4.5TPDMRF 
1. DPR preparation is 

under progress. 

 
Dec-25. 

 
0.805Cr. 

7 TPD Composting 

 

1. 3 sites have been 
identifying and 
finalized. 

2. DPR preparation is 
under progress. 

 

 
MairangTown 

Committee 

 
 

 
7 

 
 

 
7 

  
 

 
0 

 
 

 
0 

 
 

 
0 

 
 

 
0.5 

 
 

 
d)to Recyclers 

 
 

 
- 

 
 

 
- 

 
 

 
- 

 
 

 
- 

 
 

 
- 

 
Dec-25. 

 
0.17Cr 

2 TPDMRF 
 

50% of the infrastructure work 
completed  

 
Dec-25 

 
0.4Cr. 

3.5TPD Composting 
 
50% of the infrastructure 
work completed 

 

 
NongpohT

own 
Committee 

 
 

 
7 

 
 

 
7 

  
 

 
0 

 
 

 
0 

 
 

 
0 

 
 

 
2 

 
 

 
d)to Recyclers 

 
 

 
- 

 
 

 
- 

 
 

 
- 

 
 

 
- 

 
 

 
- 

 
Dec-25 

 
0.17Cr 

2 TPDMRF 
 

DPR preparation completed 
and tendering of work is 

under progress 

 
Dec-25 

 
0.345Cr. 

3 TPD Composting  
 

DPR preparation completed 
and tendering of work is 

under progress 

SubTotal 
(3 ULBs) 

29 29 0 0 0 0 5.5 0 0 0 0 0 0 
 

2.273 
 

Total 314.5 314.5 0 107.5 30 8 62.2 
 

0 107.5 8 30 0 
 

38.07 
 

*Processing and Disposal for SUA is being undertaken by Shillong Municipal Board (SMB) 
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TABLE 1: Summary of Current Status of Solid Waste Management in Meghalaya with Reference to the 
Status at the Time of Last Hearing i.e., 27 March 2025. 

SN Particular Mar-25 Present Status 

a Quantity of MSW Generated (TPD) 314.5   314.5   

b 

Quantity of MSW processed (TPD) 173.7 55% 180.7 57% 

Final Destination of generated waste 

1. Compost 104.5 33% 107.5 34% 

2. RDF 7 2% 8 3% 

3. Scraps (by the informal sector registered with 
the ULBs) 

59.2 19% 62.2 20% 

4. Incinerator 3 1% 3 1% 

c 
Quantity of Inert disposed in Secured Landfill 
Site * 

34 11% 30 10% 

d 
Gap in Solid waste management UTs (TPD) d = 
(a - b - c) 

106.8 34% 103.8 33% 

Note: * Quantity of inert considered only for Shillong Sanitary Landfill Site. 
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Waste Collection 

 

Material Recovery Centre & Compost Plants 
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Scraps 

 

RDF Plants 

 

  

 

 

18431



Page 14 of 39  

 ANNEXURE II: Legacy Waste 
 

 
 
 
 

(i) 
Name of the 
District/ULB 

 
 

 
(ii) 

Legacy waste 
Site 

(District wise) 

 
 

(iii) 
Area 

Covered by 
legacy 
waste 

(District 
wise) 

 
 
 

(iv) 
Quantity of 
Waste (in 

MT in each 
site) 

(v) 
Composition of the Waste 

 
 
 

(vi)Process 
adopted to 
remediate 

at each site 

 
 
 

(vii) 
Timeline 

to process 
at each 

site 

 

 
(viii) 
Final 

destination 
of the 

components 
at (v) 

(ix) 
Action Plans 
to remediate 
and recover 

The site at 
(iii) (in 

sq.km) with 
earmark 
budget 
(District 
wise) 

 
a) Inert (%) 

(Construction 
Waste, 

Wood, Glass, 
etc.) 

 

 
b) 

Compost 
(%) 

organic 

 

 
c)RDF 

(%) 
Plastic 

 

 
d)If any 

other 
materials 

(%) 

Shillong Municipal 
Board 

 
Marten 

 
2.37Acres 

 
63,320.00 

 
68.50% 

 
 

7.50% 
24% 

(moisture 
loss) 

 
Bio-mining 

 
Dec-25 

a) Landfilling 
b) Cement 

Plant 

 
15.30Cr. 

Shillong 
Cantonment Board 

Tura Municipal 
Board 

Rongkhon 
Songitalre 
Dumpsite 

 
5.74Acres 

 
1,29,161.00 

 
29.5% 

 
42.5% 

 
7% 

21% 
(moisture 

loss) 

 
Bio-mining 

 
Jun-26 

a) Land filling 
b) Cement 

Plant 

 
13.78 Cr. 

Jowai Municipal 
Board 

Mynkjai 2 Acres 67,470.00 
    

Bio-mining 
Jun-26  

5.73Cr. 

Williamnagar 
Municipal Board 

Upper 
Balsrigittim 

 
0.74Acres 

 
38,400.00 

     
Bio-mining 

Jun-26 
  

3.26Cr. 

Resubelpara 
Municipal Board 

Mongpangro 0.59Acres 
 

35,060.00 

    
Bio-mining Jun-26  

2.98Cr. 

Baghmara  
Municipal Board 

Arapara 0.5 Acres 14,776.00 
    

Bio-mining 
Jun-26  

1.26Cr. 

Sub Total (7ULBs) 
 

11.94 3,48,187.00 
       

42.31 Cr 

19432
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(i) 
Name of the District/ 

ULB 

 
 

 
(ii) 

Legacy waste 
Site 

(District wise) 

 
 

(iii) 
Area 

Covered by 
legacy 
waste 

(District 
wise) 

 
 
 

(iv) 
Quantity of 
Waste (in 

MT in each 
site) 

(v) 
Composition of the Waste 

 
 
 

(vi)Process 
adopted to 
remediate 
at each site 

 
 
 

(vii) 
Timeline 

to process 
at each 

site 

 

 
(viii) 
Final 

destination 
of the 

components 
at (v) 

(ix) 
Action Plans 
to remediate 
and recover 

Thesiteat 
(iii) (in 

sq.km) with 
earmark 
budget 
(District 
wise) 

 
a) Inert (%) 

(Construction 
Waste, 

Wood, Glass, 
etc.) 

 

 
b) 

Compost 
(%) 

organic 

 

 
c)RDF 

(%) 
Plastic 

 

 
d)If any 

other 
Materials 

(%) 

NongstoinTown
Committee 

Mawsmaiand
Mawkadiang 

1.44Acres 22,520.00 
    

Bio-mining Jun-26 
 

1.91Cr. 

MairangTown 
Committee 

Pyndengumiong 1.2Acres 21,365.00 
    

Bio-mining Jun-26 
 

1.82Cr. 

NongpohTown 
Committee 

Umshangling 0.5 Acres 55,192.00 
    

Bio-mining Jun-26 
 

4.69Cr. 

SubTotal(3ULBs) 
 

3.14 99,077.00 
       

8.42Cr 

Total  15.08 4,47,264.00        50.73Cr 

* The Legacy waste for Shillong city is inclusive of entire Shillong Urban Agglomeration. (Shillong Municipality, Shillong Cantonment and Suburbs) 
* 1, 50,002 MT of legacy waste has been processed till date for Shillong & 73,166 MT of legacy waste has been processed till date for Tura. 
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TABLE 2: Summary of Current Status of Legacy Waste in Meghalaya with Reference to the Status at 

the Time of Last Hearing i.e., 27th March 2025 

Sl. 
No. 

Particular Mar-25 Present Status 

1 Total Estimated Legacy Waste Quantity (MT)           6,07,556           7,41,321  

2 Processed Legacy waste   

  a. Shillong Municipal board (MT)            1,20,502           1,50,000  

  b. Tura Municipal Board (MT)               39,790              73,166  

  Total           1,60,292           2,23,166  

3 Unprocessed Legacy Waste Quantity (MT) (Gap in legacy waste)   

  a. Shillong municipal board (MT)               63,320           1,95,996  

  b. Tura Municipal Board (MT)            1,29,161              88,959  

  c. Jowai Municipal Board (MT)               67,470              67,470  

  d. Williamnagar Municipal Board (MT)               38,400              38,400  

  e. Resubelpara Municipal Board (MT)               35,060              21,600  

  
f. BaghmaraResubelpara Municipal Board 
(MT) 

              14,776                9,253  

  g. Nongstoin Town Committee (MT)               22,520              22,686  

  h. Mairang  Town Committee (MT)               21,365              18,600  

  i. Nongpoh  Town Committee (MT)               55,192              55,192  

  Total           4,47,264           5,18,155  

 

  

  

 
  

21434



 

Page 17 of 39 
 

ANNEXURE III 22435



 

Page 18 of 39 
 

  
  

23436



 

Page 19 of 39 
 

ANNEXURE IV 

 

24437



Page 20 of 39  

ANNEXURE V Daily Liquid Waste (Sewage) Generation & Treatment Details 
 

 
 
 
 
 

(i) 
Name of the 

Districts 

 
 
 

 
(ii)Sewage 

generation District 
wise with 

population 

 
(iii)Sewage 
generation 
quantity/ 

quality 

(iv) 
Details Treatment of Sewage (District Wise) 

(v) 
Details of disposal of untreated Sewage 

(in MLD) (District Wise) 

 
(vi) 

Action Plan to treat 
untreated sewage 

(District Wise) 

 

 
(vii) 

Action Taken against the defaulting 
authority 

 
 

 
By STP 
(MLD) 

 
 

 
Type of 

STP 

 

 
Disinfecti

on 
method in 

STP 

Dischar
ge of 

Water 
Quality 

from 
STP 

includin
g 

Fecal& 
E -Coli 

 
Final 

discharg
e of 

Treated 
STP 

Water 
(MLD) 

 

 
Other 

Mode of 
Treatment 

(MLD) 

(a) 
Final destination 
of Discharge of 

untreated sewage 

(b) 
If(a)above is let out in its 

quality 

 
Urban 
Areas 

 
Rural 
Areas 

 
 

Wet 
Land 

 

 
Pond 

 

 
River* 

 

 
Sea 

 
Other 
Water 
body 

 

 
Timelines 

 
Budget 
outlay 
(Cr.) 

 
EC 

impose 
d 

Show 
cause 
notice 
issued 

Closur
e 

notice 
issued 

 
Other 
Action 
Taken 

 

 
Shillong- 
Shillong 

Municipal 
Board 

Sewage 
generation 

 
17.08 

 
 

 
17.08 

  
0.527 

SBR/ 
MBBR 

  Recycle 
e/stor

m drain 

0.465 
MLD- 
FSTP 

 
5.50MLD 

Black 
Water to 

Septic 
tank with 
Soak pit. 

   

 
5.92 
MLD 
Grey 

Water 

   
 

 
Oct-25 

 
 

 
70.31 

    

Population 158177 

     1.27MLD- 
Nallah 
Insitu 

       3.4MLD - 
ETP 

 
Shillong - 
Shillong 

Cantonmen
t Board 

Sewage 
generation 

1.73 
 

 
1.73 

  

 
- 

 

 
- 

 

 
- 

 

 
- 

 

 
- 

 

 
- 

0.66MLD 
Black 

Water to 
Septic 

Tank with 
Soak pit. 

   
1 .07 
MLD 
Grey 

Water 

        

 
Population 

 
16016 

 
Tura 

Municipal 
Board 

Sewage 
generation 

7.62 
 

 
7.62 

  

 
- 

 

 
- 

 

 
- 

 

 
- 

 

 
- 

0.05MLD 
- FSTP 

0.06 MLD 
-ETP 

2.84 MLD 
Black 

Water to 
Septic 

tank with 
Soak pit. 

  

4.66 
MLD 
Grey 

Water 

   

 
Dec-26 

 

 
14.25 

    

 
Population 

 
95219 

 

 
Jowai  

Municipal 
Board 

 
 

Sewage 
generation 

 

 
2.76 

 
 

 
2.76 

  
 

 
- 

 
 

 
- 

 
 

 
- 

 
 

 
- 

 
 

 
- 

0.055 
MLD- 
FSTP 

 
0.99MLD 

Black 
Water to 

Septic 
tank with 
Soak pit. 

   

 
0.95 
MLD 
Grey 

Water 

   
 

 
Dec-26 

 
 

 
29.56 

    

0.65MLD 
-Nallah 
Insitu 

Population 34166 
0.11MLD- 
ETP 

Williamnag
ar 

Municipal 
Board 

Sewage 
generation 

1.8 
 

 
1.80 

  

 
- 

 

 
- 

 

 
- 

 

 
- 

 

 
- 

 
 

0.03 MLD 
- FSTP 

0.65MLD 
Black 

Water to 
Septic 

Tank with 
Soak pit. 

  

1.1 
2MLD 
Grey 

Water 

   

 
Dec-26 

 

 
5.25 

    

 
Population 

 
32141 

25438
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(i) 
Name of the 

Districts 

 
 
 

 
(ii)Sewage 

generation District 
wise with 

population 

 
(iii)Sewage 
generation 
quantity/ 

quality 

(iv) 
Details Treatment of Sewage (District Wise) 

(v) 
Details of disposal of untreated Sewage 

(in MLD) (District Wise) 

 
(vi) 

Action Plan to treat 
untreated sewage 

(District Wise) 

 

 
(vii) 

Action Taken against the defaulting 
authority 

 
 

 
By STP 
(MLD) 

 
 

 
Type of 

STP 

 

 
Disinfecti

on 
method in 

STP 

Dischar
ge of 

Water 
Quality 

from 
STP 

includin
g 

Fecal& 
E -Coli 

 
Final 

discharg
e of 

Treated 
STP 

Water 
(MLD) 

 

 
Other 

Mode of 
Treatment 

(MLD) 

(a) 
Final destination 
of Discharge of 

untreated sewage 

(b) 
If(a)above Is let out in its 

quality 

 
Urban 
Areas 

 
Rural 
Areas 

 
 

Wet 
Land 

 

 
Pond 

 

 
River* 

 

 
Sea 

 
Other 
Water 
body 

 

 
Timelines 

 
Budget 
outlay 
(Cr.) 

 
EC 

impose 
d 

Show 
cause 
notice 
issued 

Closur
e 

notice 
issued 

 
Other 
Action 
Taken 

 
Resubelpar
a Municipal 

Board 

Sewage 
generation 

 
1.46 

 

 
1.46 

  

 
- 

 

 
- 

 

 
- 

 

 
- 

 

 
- 

 
 

0.03 MLD 
- FSTP 

0.53MLD 
Black 

Water to 
Septic 

tank with 
Soak pit. 

  

0.91 
MLD 
Grey 

Water 

   

 
Dec-26 

 

 
4 

    

Population 26121 

 
Baghmara  
Municipal  

Board 

Sewage 
generation 

 
0.94 

 

 
0.94 

  

 
- 

 

 
- 

 

 
- 

 

 
- 

 

 
- 

 
0.015 
MLD- 
FSTP 

0.34MLD 
Black 

Water to 
Septic 

tank with 
Soak pit. 

  

0.58 
MLD 
Grey 

Water 

   

 
Dec-26 

 

 
2.5 

    

Population 16703 

Subtotal 
7 ULBs 

 
378543 33.39 

 
0.527 

    
6.135 11.51 

  
15.21 

   
125.87 

    

 
Nongstoin 

Town 
Committee 

Sewage 

generation 

 
2.2 

 

 
2.20 

  

 
- 

 

 
- 

 

 
- 

 

 
- 

 

 
- 

 

 
- 

0.84MLD 
Black 

Water to 
Septic 

tank with 
Soak pit. 

  

1.36 
MLD 
Grey 

Water 

   

 
Dec-26 

 

 
6 

    

Population 39249 

 
Mairang 

Town 
Committee 

Sewage 
generation 

 
1.1 

 

 
1.10 

  

 
- 

 

 
- 

 

 
- 

 

 
- 

 

 
- 

 
 

0.03 MLD 
- ETP 

0.42MLD 
Black 

Water to 
Septic 

tank with 
Soak pit. 

   
0.65 
MLD 
Grey 

Water 

   

 
Dec-26 

 

 
3.25 

    

Population 19614 

 
Nongpoh 

Town 
Committee 

Sewage 
generation 

1.03 
 

 
1.03 

  

 
- 

 

 
- 

 

 
- 

 

 
- 

 

 
- 

 
0.037 

MLD- ETP 

0.39 MLD 
Black 

Water to 
Septic 

tank with 
Soak pit. 

  

0.60 
MLD 
Grey 

Water 

   

 
Dec-26 

 

 
3.25 

    

Population 18300 

Sub total 
3 ULBs 

 

77163 4.33 

 

0.00 

    

0.067 1.65 

  

2.61 

   

12.5 

    

26439
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(i) 

Name of the 
Districts 

 
 
 
 

(ii) Sewage 
generation District 
wise with 

population 

 
(iii)Sewage 
generation 
quantity/ 

quality 

(iv) 
Details Treatment of Sewage (District Wise) 

(v) 
Details of disposal of untreated Sewage 

(in MLD) (District Wise) 

 
(vi) 

Action Plan to treat 
untreated sewage 

(District Wise) 

 

 
(vii) 

Action Taken against the defaulting 
authority 

 
 

 
By STP 
(MLD) 

 
 

 
Type of 

STP 

 

 
Disinfecti

on 
method in 

STP 

Dischar
ge of 

Water 
Quality 

from 
STP 

Includin
g Fecal 
&E -Coli 

Final 
discharg

e of 
Treated 

STP 
Water 
(MLD) 

 

 
Other 

Mode of 
Treatment 

(MLD) 

(a) 
Final destination 
of Discharge of 

untreated sewage 

(b) 
If(a)above is let out in its 

quality 

 
Urban 
Areas 

 
Rural 
Areas 

  
Wet 
Land 

 
Pond 

 
River* 

 
Sea 

Other 
Water 
body 

 
Timelines 

Budget 
outlay 
(Cr.) 

EC 
impose 

d 

Show 
cause 
notice 
issued 

Closur
e 

notice 
issued 

Other 
Action 
Taken 

Shillong- 
SUA 

(excluding 
SMB 

&SCB) 

Sewage 
generation 

 
15.58 

 

 
15.58 

  

 
- 

 

 
- 

 

 
- 

 

 
- 

 

 
- 

 

 
- 

5.92MLD 
Black 

Water to 
Septic 

tank with 
Soak pit. 

 

 
- 

 

 
- 

 
9.66 
MLD 
Grey 

Water 

   

 
- 

 

 
- 

    

Population 278169 

Sub total 
 

278169 15.58 
 

0 
    

0 5.92 
  

9.66 
   

0 
    

Total 
 

733875 53.30 
 

0.527 
    

6.202 19.08 
  

27.48 
   

138.37 
    

*Note(v)(b):Drain/Stream/River 
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TABLE3: Summary of Current Status of Liquid Waste Management in Meghalaya with 

Reference to the Status at the Time of Last Hearing i.e., 27th March 2025. 

 

 

 

 

 

  

Sl. 
No. 

Particular Mar-25 Present Status 

1 Sewage Generation (in MLD) 53.3 53.3 

2 
Existing Treatment Facilities capable of 
treating the sewage presently (in MLD) 

6.729 7.579 

3 

Details of Treatment of Sewage 

a. By STPs (in MLD) 0.527 1.377 

b. Type of STPs (in MLD) SBR/MBBR SBR/MBBR 

c. FSTP (in MLD) 0.645 0.645 

d. Nullah In - situ Remediation (in MLD) 1.92 1.92 

e. ETP (in MLD) 3.637 3.637 

f. Final Destination 

Recycled/ 
discharged 
in drain 
storm 

Recycled/ discharged in drain 
storm 

4 

Details of disposal of untreated Sewage (in MLD) 

a. Final destination of Discharge of 
untreated sewage (in MLD) 

19.08 19.08 
Black Water to 
Septic tank with 
Soak pit. 

27.48 26.63 
Grey Water 
(drains/streams/ 
rivers 

5 Gap in liquid waste management 46.57 45.72  
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Used Water Treatment 
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ANNEXURE VI 
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5. PROGRESS OF OTHER INTERVENTIONS 

The State Government has also initiated various interventions in order to reduce the gap of Waste 

Management in the State and the details progress of the interventions is enclosed as Annexure 

VII at page 39 to comprising various items of progress depicted in tabular forms. 

The State Government has also initiated development plans with an objective to reduce the gap 

of Waste Management in the State, the details of which are as follows: 

Proposed liquid waste management in New Shillong city: In the proposed New Shillong city that 

the State Government intends to develop over an area of 808 acres, a proper wastewater 

management system will be installed. The earmarked cost is Rs.71.67 crore for laying of 17.2 kms 

sewerage networks and for installation of a 15 MLD STP with Membrane Bioreactor (MBR) 

technology. 

Wahumkhrah Riverfront Development Projects: As part of the efforts to rejuvenate the major 

river flowing through the capital city, a Wahumkhrah Riverfront Development Project has been 

initiated at a cost of Rs. 39.75 crores. The works to be taken up includes development of the 

riverbanks, desiltation, garbage-removal and beautification of the banks with creation of public 

spaces. 

Provision of transparent wire mesh fences: The fencing work along the vulnerable stretches of 

the Umkhrah, Umkhen, and Umshyrpi rivers, proposed for a total length of 6.3 km, has achieved 

92% completion (5.43 km). The remaining 8% (0.87 km) is expected to be completed by December 

2025.  

32445
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ANNEXURE VII: Status of Waste Management Projects Undertaking: 

TABLE 4: Status Solid Waste Management Processing for 10 Urban Local Bodies of Meghalaya 

EXISTING 
PROCESSING 

PLANTS 

Name of ULBs Component 
Capacity  
(in TPD) 

Remarks  

Shillong Municipal 
Board 

Compost 
Plant 

170 
The plant is operational, 
with a current processing 
capacity of 106 TPD. 

MSW 
Incinerator 

4 
The plant is operational, 
with a current processing 
capacity of 3 TPD. 

Jowai Municipal 
Board 

Compost 
Plant 

1.5 Operational  

TOTAL 175.5   

 

COMPLETED 
PROJECTS AS OF 
OCTOBER 2025 

Name of ULBs Component 
Capacity 

 (in 
TPD) 

Remarks 

Tura Municipal 
Board 

RDF plants  10 

Operationalising of the 
processing plants is in 
progress. MOU s with Self 
Help Groups, Local 
Agencies is being finalise 
as the SHGs/Agencies are 
yet to obtain the 
Authorization from the 
State Pollution Control 
Board. 

Material 
Recovery 
Centre 

10.5 

Jowai Municipal 
Board 

Decentralized 
Composting 
Units 

4.5 

Material 
Recovery 
Facility 

4 

Williamnagar 
Municipal Board 

Compost 
Plant 

5.5 

Material 
Recovery 
Facility 

3.5 

Resubelpara 
Municipal Board 

Material 
Recovery 
Facility 

3 

  TOTAL 41   
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ONGOING 
PROJECTS  

Name of ULBs Component 
Capacity 
(in TPD) 

Timeline 

Shillong Municipal 
Board 

Material 
Recovery 
Centre 

25 Dec-25 

Resubelpara 
Municipal Board 

Compost 
Plant 

4.5 Dec-25 

Mairang Town 
Committee 

Compost 
Plant 

3.5 Dec-25 

Material 
Recovery 
Facility 

2 Dec-25 

Tura Municipal 
Board 

Decentralized 
Composting 
Units 

10 Mar-26 

Shillong 
Cantonment 
Board 

Material 
Recovery 
Facility 

2 Mar-26 

Nongstoin Town 
Committee 

Compost 
Plant 

7 Jun-26 

Material 
Recovery 
Facility 

4.5 Jun-26 

Nongpoh Town 
Committee 

Compost 
Plant 

3 Jun-26 

Material 
Recovery 
Facility 

2 Jun-26 

Baghmara 
Municipal Board 

Compost 
Plant 

3 Jun-26 

Material 
Recovery 
Facility 

2 Jun-26 

  TOTAL 68.5   

Total Capacity of the Processing Plants  285  
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TABLE 5: Current Status on Setting Up Integrated Scientific Waste Management Facilities for 
All the Urban Towns 

Towns 
Distric
t 

Location 
Area 

(Acre) 
Mar-25 

Progress 
(Present Status) 

Shillong 
East 
Khasi 
Hills 

Nonghali 112 
 Environment 

Clearance is in 
progress 

 Public Hearing 
Completed. 
Awaiting for the 
Environment 
Clearance from State 
Environment Impact 
Assessment 
Authority. 

Tura 
West 
Garo 
Hills 

Wakkagre 21.02 
 Environmental 

Clearance is being 
initiated 

 Environmental 
Clearance is under 
progress 

Williamnagar 
East 
Garo 
Hills 

Rongakgr
e 

37 
 Environmental 

Clearance is being 
initiated 

 Environmental 
Clearance is under 
progress 

Resulbelpara 
North 
Garo 
Hills 

ElachiApal 14 

 The Task Force 
Committee is 
conducting 
further feasibility 
study of the 
identified land. 

 New Land has been 
identified and sent 
for survey and 
approval 

Baghmara 
South 
Garo 
Hills 

Arapara 15 

 Proposal for land 
has been received 
 The Task Force 
Committee is 
conducting 
further feasibility 
study of the 
identified land. 

 New Land has been 
identified and sent 
for survey and 
approval 

Jowai 
West 
Jaintia 
Hills 

Umlamat 52 

 Land has been 
identified at 
Umlamat Elaka 
Jowai 

 Environmental 
Clearance is being 
initiated. 

 Awareness 
Campaign on for the 
Stakeholders on the 
Plans of setting up of 
Landfill Site 
Completed. 

 Environmental 
Clearance is under 
progress 
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TABLE 6: Existing & Functional Liquid Waste Management Facilities 

Sl. 
No 

Location 
Mar-25 Present Status 

Type of 
Facility 

Capacity 
(MLD) 

Type of 
Facility 

Capacity 
(MLD) 

A Shillong Municipal Board (SMB) 

1 Police Bazar Shillong, Marriott STP 0.25 STP 0.25 

2 Polo Municipal Market, Shillong STP 0.05 STP 0.05 

3 Polo Market, Shillong STP 0.075 STP 0.075 

4 Parking lot Anjalee, Shillong STP 0.06 STP 0.06 

5 
Junction of Wahdasoi and 
Umkhrah 

- - STP 0.85 

6 Marten, Shillong FSTP 0.115 FSTP 0.115 

7 Behind SMB Quarter, Shillong FSTP 0.35 FSTP 0.35 

8 Outfall, Shillong 

Nallah In-
situ 

remediatio
n 

1.27 
Nallah In-situ 
remediation 

1.27 

9 Private Establishments STP 0.092 STP 0.092 

10 Private Establishments ETP 3.4 ETP 3.4 

  Total SMB   5.662   6.512 

B Tura Municipal Board (TMB)     

1 Doldegre, Tura FSTP 0.05 FSTP 0.05 

2 Private Establishments ETP 0.06 ETP 0.06 

  Total TMB   0.11   0.11 

C Jowai Municipal Board (JMB)     

1 Sabah Muswang, Jowai FSTP 0.055 FSTP 0.055 

2 Outfall, Jowai 

Nallah In-
situ 

remediatio
n 

0.65 
Nallah In-situ 
remediation 

0.65 

3 Private Establishments ETP 0.11 ETP 0.11 

  Total JMB   0.815   0.815 

D Williamnagar Municipal Board (WMB)     

1 Balsrigittim, Williamnagar FSTP 0.03 FSTP 0.03 

  Total WMB   0.03   0.03 

E Resubelpara Municipal Board (RMB)     

1 Resubelpara Municipal office FSTP 0.03 FSTP 0.03 

  Total RMB   0.03   0.03 

F Baghmara Municipal Board (BMB)     

1 Civil Hospital,Baghmara FSTP 0.015 FSTP 0.015 

  Total BMB   0.015   0.015 

G Nongpoh Town Committee (NTC)     

1 Private Establishments ETP 0.037 ETP 0.037 

  Total NTC   0.037   0.037 

H Mairang Town Committee (MTC)     

1 Private Establishments ETP 0.03 ETP 0.03 

  Total MTC   0.03   0.03 

Grand Total 6.729   7.579 
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*The Treatment infrastructure was installed and periodic test is being conducted to check its 
effectiveness. 
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TABLE 7: Status of Liquid Waste Management Projects Under Consideration 

 

 
SN 

 
Particulars 

 
Approved no. 

Approved 

Capacity/ 

numbers 

 
Remarks 

 
 
 
 

 
1 

 
 
 
 

 
Desludging Vehicles 

 
 
 
 

 
8 

 
 
 
 

 
8Nos 

 2 Cess pools tankers were 

purchased by. 

1. Williamnagar Municipal Board. 

2. Resubelpara Municipal Board. 

 
 Tura Municipal has placed an order 

for procuring a cesspool. 

 Tendering process is in progress for 

other ULBs. 

2 STPs 8 21.5 MLD 1. Site identified for setting up of 

STPs. 

2. Feasibility study to be conducted. 3 
I&D(Interception& 

Diversion Drains) 
8 23KMs 

 
4 

 
Rambyrthai, Jowai 

 
1 

 
540KLD 

 
1. DPR is under examination. 
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Table 8: Status of the Onsite STPs 

Location 
No of 

Treatment 
Plants 

Capacity Status 

STP: Mar-25 Present Status 

i.                    Municipal 
filling point, Kenches 
Trace 

1 3.17 MLD 

Trial run of the onsite 
STPs 
Have been 
conducted. 
However, since they 
were 
Earlier envisaged to 
treat 
The outfalls which is 
mixed 
with storm, springs 
and stream water, it 
was found 
out that the 
operation of 
The plants becomes 
Practically 
challenging as 
Constant pumping of 
the 
Out fall water has to 
be 
Carried out. 
Therefore, a 
re-engineering of the 
System is necessary 
and 
Have been 
undertaken to 
Facilitate treatment 
of 
wastewater 
exclusively. Diversion 
drains are being 
constructed to 
channelize the black 
and grey water 
only to the 
constructed 
STPs and the revised 
Timeline for 
Operationalizing 
these 
STPs is October 2025. 

Construction of 
Diversion Drains is in 
progress and expected 
to be completed by 
December 2025 

ii.                    Junction of 
Wahingdoh and 
Umkhrah 

1 7.12 MLD 

iii.                 Junction of 
Wahdasoi and 
Umkhrah 

1 0.85 MLD 

iv.                 By the site of 
Wahpomdngiem 
behind SMB Complex 
at Bishop Cotton Road 

1 2 MLD 

Total 4 13.07 MLD     
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ANNEXURE VIII: COMPOST QUALITY TEST REPORT (SHILLONG). 
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ANNEXUREV IX: RINGFENCEDACCOUNTDETAILS 
 

Table 9: Summary of Progress in Depositing Sums in the “Ring-Fenced Account” 

Solid & Liquid Waste Management Funds Allocation & Utilisation from Ring Fenced Account  
1 2 3 

 
Sl.No 

 
Name of  ULB 

Amount deposited in Ring Fenced 
Account for Solid and Liquid Waste 
Management 

Amount utilised from Ring Fenced 
Account for Solid and Liquid Waste 
Management 

1 Baghmara Municipal Board 50,00,000.00 - 

2 Cantonment Board 50,00,000.00 - 

3 Jowai Municipal Board 25,58,33,060.00 9,38,27,017.00 

4 Mairang Town Committee 50,00,000.00 - 

5 Nongpoh Town Committee 1,10,00,000.00 - 

6 Nongstoin Town Committee 75,00,000.00 - 
7 Resubelpara Municipal Board 75,00,000.00 - 

8 Shillong Municipal Board 28,46,77,612.00 21,51,87,153.66 

9 Tura Municipal Board 1,15,76,816.00 73,40,650.00 

10 Williamnagar Municipal Board 1,22,46,499.00 29,52,055.00 

Total Amount Deposited in Ring Fenced Account 60,53,33,987.00 31,93,06,875.66 

Balance in Ring fenced Account  (2-3) 28,60,27,111.34 
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CURRENT STATUS 

FUNDS COMMITTED: 

1 Amount deposited in Ring Fenced Account for Solid and Liquid Waste Management 60.53 Cr 

2 
Expenditure incurred after 22.12.2022 (without being deposited in Ring Fenced Account) for 
Solid and Liquid Waste Management 

86.82 Cr  

  Total 147.35 Cr 

EXPENDITURE INCURRED: 

3 
Expenditure incurred after 22.12.2022 (without being deposited in Ring Fenced Account) for 
Solid and Liquid Waste Management 

86.82 Cr  

4 Amount utilized from Ring Fenced Account for Solid and Liquid Waste 31.93Cr 

  Total 118.45Cr 

FUNDS AVAILABLE: (Balanced) 

5 Balance funds available in Ring Fenced Account 28.6 Cr 
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Sl. No LIST OF PROJECTS FOR SOLID AND LIQUID WASTE MANAGEMENT UTILISED FROM THE RING-FENCED ACCOUNT 

1 Common Bio Medical Waste Treatment Plant at Doldegre, Tura 49,54,050.00 

2 Procurement of Bolero Pickup CBC.1.7 Tipper/Hopper 23,86,600.00 

3 Compost Plant at Khliehriat (Retaining Wall For Compost Plant and Earthwork at Umtyra, Khliehriat.) 1,73,75,113.00 

4 Levelling and Compaction of Garbage at Marten SLF Phase-I & II 70,30,173.00 

5 Construction of Crematorium at Khliehtyrshi, Riaturiem 35,76,311.00 

6 Cleaning of Wahumkhrah river, Polo Shillong Phase II 
5,27,27,689.00 

2,47,49,170.00 

7 Construction of Reservoir Tank and Borewell at Sabah Muswang. 49,37,160.00 

8 Construction of overhead reserves at Sabah Muswang FSSTP Plant, Jowai 12,43,843.00 

9 

1.    Drilling of 6 Inch bore well 

43,01,220 2.    Installation of 2 Nos. of Submersible pump sets. 

3.    Drawal of power line at Khliehriat 

10 Repairing/Renovation of Main Drain and Slab Cover at Keating Road, Shillong. 24,95,055.00 

11 Improvement of Footpath and side drain from Netaji Statue upto Polo Towers Hotel at Jail Road, Shillong 1,22,17,857.00 

13 Construction of Masonry Dustbin at Williamnagar Government College Compound, East Garo Hills District 1,68,655 

14 
Supply & Installation of Plastic Waste Management System i.e Plastic Waste Shredder, Plastic Dust 
Remover and Hydraulic Scrap Bailing Press Machine at near Bio - Medical Waste Treatment Plant, 
Williamnagar. 

8,85,000.00 

15 
Compost Plant at Khliehriat (Retaining Wall For Compost Plant and Earthwork at Umtyra, Khliehriat.) 
(Construction of Compost Plant and Supply of Machineries, etc) 

6,07,61,682.00 

16 Cleaning of Wahumkhrah river, Polo Shillong Phase II 1,34,52,987.00 

17 Supply, Installation, Testing & Commissioning for Septage Treatment Plant at Williamnagar 18,98,400.00 

18 
Provision of conduit for Domestic Waste water from Household draining into Wahumkhrah upto ETP at 
Wahingdoh 

4,06,59,377.66 

19 Construction of Quarter Pump Operator and Chowkidar at Sabah Muswang 16,31,688.00 

20 Repairing/Renovation of Main Drain and Slab Cover at Keating Road, Shillong. 21,08,453.00 

21 Bio-Mining of Legacy Waste at Marten , Dumpsite Shillong 5,67,42,998.00 

22 construction of foothpath and side drain from Netaji Stadium to Polo Junction 30,03,394.00 

Total 
  

31,93,06,875.66 
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